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ENGINEERING (SHRI MOHO. SHAFI 
QURESHI) : On bebalf of Sbri C. M. 
Poonacba I bell. to lay on tbe Table a 
·coP) eacb of tbe following papers under 
lub-section (I) of section 619A of tbe 
~panies Act. 1956 :-

(I) ( i) Review by the Government 
on· tbe working of the Bokaro 
Steel Limited for tbe year 1967-
68. 

( ii) Annual Report of the Bokaro 
Steel Limited for tbe )ear 
1967-68 along with the Audi­
ted Accounts ansi the conlment 
of the comptroller and Auditor 
General thereon: 

( ii) 

Review by the Government on 
the working ofthe Hindustan 
Steel Works Construction 
Limited. Calcutta for the year 
1967-68, 

Annual Report of tbe Hindus­
tan Steel works Construction 
Limited. Calcutta for tbe year 
1967-68 alonlY WIth the Audited 
Accounts and the comments 
of the Comptroller and Audi­
tor General thereon. (P.·oud In 
Librory_ See No. LT-574/69]. 

on- Road Transport Company Ltd. 
Con Revle ... BDd ADnual Reports 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS \'lHRI R. L. 

'CHATURVEDI): On behalf of Dr. Ram 
'Subbag Singh, I beg to lay on the Table--

(1) A copy eacb or tbe fotlowing papers 
under sub-seCtiOn of (1) of section 
619A of the Companies Act. 1956 :-

( i ) (a) Review by the Government 
on the working of the 
Orissa Road Transport 
Company Limited. Berham­
pur for the year 1964-65. 

(b) Annual Report of the Ori­
. . ssa Road Tranlport Com-

pany Limited. Berluimpu, 
for tbe )ear 1964-bS aioOl< 
wilb the Audited Account. 
and the comments of tho 
Comptroller and Auditor 
General tbereon. 

( ii) (a) Review by tbe Goverl1lIlelH 
on tbe working of tho 

. Orissa Road Transporl 
Company, Limited. Bc.ba, 
mpur for tbe·year 1116S~. 

(b) Annual Report of tho 
Orissa Road Transport eo. 
mpany Limited, BcrhampUl" 
for tbe year 1~6S·66 alODIL 
witb tbe Audited Accounts 
and tbe comments of tho 
(:ompuolle.r and Auwlor 
General tbereon. 

(2) Tbe statement sbowing reasons for 
delay in laying Ibe above papers. 
lPlared In Librory. See No. LT-
575/611]. 

Delhi Motor Vehicle (SecoDd­
",meDelmeDt) Rules 

THE MINISTER OF PARLIAMEN­
TARY AFFAIRS. AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIAH): 
I !leg to re·lay on tbe Table- a copy of the 
Delbl Motor Vehicles (Second Amendment) 
Rules. 1968. publi.bed io Notification No. 
F.3(311)/66-68-Tpt. in Delbi Gazette dated 
the 31st October. 1%8. UDder sub-sectioD 
(3) of seclion 133 of tbe Motor Vehicle~ 

Act. IlIlII. (Placed 'It Library. S.. No. 
LT.21108/68]. 

Perrormaace Budgets of Selected 
OrpDlsatioD 

THE MIN1STER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI) : I bog to lay on the Table a copy 

_ of tbe Performances Budgets of Selected 
Oraani sations· I 969-70. (Hindi and Eoglisb 
ve .... ions). (Placed in Library See No. LT-
576/69). . 


